s »

5e

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD EENCH

AT HYDERABAD

L& & ]

O.A.NO.641/95. . Dto Of DECiSiOH : 21-08-960

B. Ramulu : .+ Applicant,
Vs

1. The 3r.Supdt. of Post Offices,
Hydarabad South East Division,
. Hyderabad-27. '

2. The Director of Postal Services,
Hyderabad City Region,

Nio.the _Chiaf Pogtmaster General,
Counsel for the Applicant : Mr. Y. Appala Raju
~ e 1 L dlan Dermandants « Mr K.D _Navarad. Sr._cnse.

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.,)
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ORDER

oral Order (Per Hom'ble Shri R.Rangarajan, Menber (Admn.)

Heard Mr. Y.Appala Raju, learned counsel for the
applicant and Mr. N.R.,Devaraj, learned counsel for the

respondents,

2. The ralief sought irn this OA is as follows:=~

a) This Honourable Tribunal may be pleasged to direct

e =

the appliCant from 16~ 1—93 to 30«4-93 and from 5 5 93 to 14~7-93
as automatically condoned under the provisions of relevant rule/
instructions cited.

LY Ma Amrmelm o Aar & -
dent dated 24-6-94 refu51ﬁa Eermisszom to 81t ?Ertgﬁelﬁgp€?§§§$“,g=;

hn1a na 26-6=94 which was patently against the rules prescribed.
c) TO order the lst respondent to permit the applicant ™ ~

.be. héld-* Sl vmamdd | = T Frar an-’-m-m/Mai%riliTeSaich.duled to

on 14«5-95 (Sunday) since hehad ful
cqnditions thereof,

e - wcw me ove = e

i the regqulsite”

N — - - -

that 7 - T
instructionq{the break in service from 16-1-93 to 30-4-93 and

Memo No.A2/EDA/. .. /95-96 dated 17-4-96 issued by R-1. Hence,

Mo WIN o T — e e — e — -

there is no need to further consider in regard to the condonation

. ~F #ha hraak.  as recards the other two pravers as above it has

already been comsidered. The learned standing counsel further

in the exam conducted :
submitted th*t his result/for the post of Postman for which he

CTaL Sm R LT e TR Y e e wremme — e -

submission, the OA has become infructuous. Hence the same is
dismissed as infructuous. No costs. :

(R. Rangarajan)
Member (adm. )

Dated : The 213t August 1996,
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ce3es

0.AJND,641/95

Copy to:

1.

29’.

3.

4o

5.
B

The Senior Superintendent of Post Qffices,
Hyderabad South East DlvlSlﬂn,
Hyderabad,

The Director GF postal Serocicas,
Hydsrabad City Reglon,
/0 The Chisf Postmaster ﬂanaral
A.B,Circle, Hyderabad,

One copy to Mr.Y.Appala Raju, Advccate,
CAT,Hyderabad.

Ons capy to Mr.N.R.Cevraj,sr.CG5C,
CAT,Hyderabad- .

One cepy to Library,CAT,Hyderabed.

Cne duplicate COpY.
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